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MINISTRY OF RAILWAYS

[South Eastern Railway (Construction Organization)]
NOTIFICATION

Kolkata, the 20th June, 2025

S.0. 2763(E).—In exercise of the powers conferred by clause (37A) of section 2 of the Railways Act,1989,
the Central Government hereby notifies the following project as Special Railway Project, as mentioned in column (2)

of the Table below in the State mentioned in column (3) of the Table, with effect from the date of publication of this
notification in the Official Gazette.

TABLE
Sl Name of Projects State/Union Territory
No.
(1 2 3)
1 3" line & 4™ line work between Sini and Kandra (12.53 Km.) Jharkhand

[F. No. SER/CON-Orgn./HQ/Land/DCE/C/TATA/SINI-KANDRA 3rd & 4th line/SRP/1]
RAJEEV SHRIVASTAVA, Chief Admin.Officer(Con)/SER
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